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dealing with it. So far as this parti-
eular mill is concerned, there were
several proposals which were being
considered but my information is that
og definite decision has been taken.

Shei Somavane: The Government of
Bombay have taken a decision to start
the Narsing Girji Mills while no
similar steps have been taken in the
case of the Sholapur Mills,. Why?

Shri Nanda: That has already been
answered. So far us the other mill
is concerned, it is under liquidation
proceedings and so action could not

be taken. In this case it is not appli-
cable.

indians in Burma

Shri D. C. Sharma:
Shri V. C. Shakla:

Will the Prime Minister be pleased
to refer to the reply given to Starred
Question No. 559 on the 27th Novem-
ber, 1957 and state the result of rep-
resentation made by the Indian Am-
bassador in Rangoon to the Burmese
Government in regard to the Burmese
Immigration and Registration of
Foreigners Acts?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath All Khan): Informal sssurance
has been given by the Burmese Gov-
ernment that while technically the
power to take the wultimate decision
wil]l be conferred on the Deputy Com-
missioner of the district, each case
will be reviewed by the Ministry at
the highest level before it is submitted

to the Deputy Commissioner for
decision.

Dr. Ram Subhag Singh: Is it trwe
that the Burmese Emigration rules are
very strictly applied by the lower offi-
cials and therefore, these difficulties
have arisen?

f.
{lh‘. Ram Subhag Singh:
9,

The Prime Minister and Minister of
Sxternal Affalrs (Shri  Jawaharial
Nehru): 1 cannot say anything about
it without a definite enquiry.

.
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Pr. Ram Subhag Singh: In view
of the remittance difficulties expe-
rienced by the Indiang who have taken
up Burmese citizenship, may I know
whether the Government have
approached the Burma Government to
see that those citizens are allowed to

take their dependents in India to
Burma?

Shri Jawaharlal Nehru: We are
constantly dealing with these day-to-
day matters. There are certain indi-
vidual cases which arise. Two friendly
governments try to accommodate each
other as far as poscible 1 do not
quite know what an.wer to give,

Mr. Speaker: Is it as a matter of

policy that the hon Member wants to
suggest?

Dr. Ram Subhag Singh: There are:
Indians who have taken up Burmese
citizenship and some of their depen-
dents are here in India, and these
My point was, whether the Govern-
ment of India have approached the
Burmese Government to allow those
Burmese citizens to take their depen-
dants from India to Burma and, if so,
what has been the reaction of the
Burmese Government,

Shri Jawaharial Nehru: Will the
hon. Member tell me of a case? [ shall
enquire. I cannot answer a vague
question like that. Dependants—what
does ‘“dependants” mean? I do not un-
derstand it.

Dr. Bam Subhag Singh: Parents.

Sbhri Jawaharial Nechru: Parents?
Parents normally are not dependants.

It is the people who depend upon
them.

Shri V. C, Shukia: There is an
Indian village, half the portion of
which lies in the Burmese territory.
May I know what is the position of the
citizens of that village, the inhabi-
tants of that village, or rather, that

portion of the village, which lies in the
territory of Burma?



65

Oral Answers

Mr, Speaker: How does it arise?
The hon. Member will put a specific
questian.

Shri D. C. Sharma: Is it not a fact
that there are very strict restrictions
under this law for the remittance of
money and have the Government done
anything to get those restrictions re-
laxed so that those persons do not
suffer?

Shri Jawaharial Nebhru: As I said,
we are constantly sending communica-
tions in each individual case as it
arises. Just as we are in difficulties
often about foreign exchange, so is the
Burmese Government in difficulty. We
have to realise it and balance all these
difficulties.

Mr. Speaker: Next question.

Shri B. 8. Murthy: This is an impor-
tant gquestion.

Mr. Speaker: I know. Many others
too are important.

Smafl Scale Industries in Orissa

*10. Shri Panigrahi: Will the Minis-
ter of Commerce and Industry be

pleased to state:

(a) whether any systematic study
of the conditions of Small Scale indus-
tries in Orissa has been made by the
Central Investigation Team constitu-
ted in July, 1955; and

(b) it so, whether the team have
recommended any small scale indus-
tries in Orissa to obtain credit facili-
ties from the State Bank of India
under its “Pilot Scheme”?

The Minister of Industry (Shri
Manubhai Shab): () The Investiga-
tion Team attached to the Small Indus-
tries Service Inatitute, Calcutta, has
made a study of the conditions of 14
Small Scale Industries in the eastern
region which includes Orissa, Further
an area survey of Bhanjnagar (Russel- .
konda) Pilot Project area in Ganjam
District has also been carried out by'

-the Investigation Team.

11 FEBRUARY 1958

1, Builders’ Hardware.

2. Padlocks.

3. Agricultural Implements
4. Bicycle and Parts.

Panigrahi: Which particular
small-scale industry in Orissa has been
investigated into by the team? That
is not given in the answer.

Shri Manubhai Shah: There are 14
industries which have been investigat-
ed into in the eastern region and from
Orissa, the industries are, washing-
soap industry, boot-making industry,
match industry, leather and footwear
industry and tanning export industry.

Shri Panigrahi: In the Russelkonda
pilot project area, the Committee in-
vestigated into the matter and made
an area survey. May I know which
particular industries in that area were
investigated into by the Team and
have they suggested any loan to be
given to the industries?

Shri Manubbal Shah: As indicated,
those five industries were surveyed.
Also, it was recommended that credit
facilities should be given to the
builders’ hardware, padlocks, agricul-
tural implements and bicycle and
parts.

Shri Panigrahi: What is being
manufactured, and may 1 know whe-
ther there is any difculty in ishple-
menting the suggestions? -

Shri Manubbal Shah: For instence,
there are padlocks and hardware manu-
tactures, Agricultural implaments are





